
Govemment of Jammu and Kashmir
Department of Law, Justice and Parliamentary Affairs

Civil Secretariat
SrinaBar/Jammu

Subject:-Litigation Rcforms and effective monitoring of Litigation in Union territory of

Jammu and Kashmir-Appointment of Officer In charge(OlC) Litigation'

Sanction is hereby accorded to the appointment of Officer's of Jal Shakti

Department as officer In charge (olc) Litigation lor the cases mentioned in

annexure to this Govemment Order including Contempt Petition if any, pending

before Hon'ble High court of J&K and Ladakh/central Administrative Tribunal/

any other forum.

The terms and conditions of appointment of the OIC shall be govemed by the

provisions of Govemment Order No. 1673-JK(LD) of 202 I dared' 24'03 '2021'

By order of Government of Jammu and Kashmir.

sd/-
(Achal Sethi)

Commissioner/Secretary to Govemment

Dated: - 09.06.2026No:-LAW-OIC/6/2026
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Learned AdYocate Ceneral, J&K.

Financial Commissioner (Additional Chief Secretary) Jal Shakti Department

Principal Secretary to Hon'ble Lieutenant Govemor, Raj Bhawan'

Joint Secretary (J&K), Ministry of Home Affairs, Government of India'

Regisrar Ceneral, High Court of J&K and Ladakh, Jammu/Srinagar'

Principal Secretary to Hon'ble ChiefJustice. High Coun ofJ&K and Ladakh

Director Litigation , Srinagar/ Jammu.

Law Oflcer concemed

Oflicer In Charge Litigation(OIC).

Private Se$etary to Chief Secretary for information ofChief Secretary

Private Secretary to Commissioner/Secretary Law.

Incharge Website.

Govemment Order file.

Concemed file. t

(Reyaz Ali B t)

- Deputy Legal Remembrancerv

GOVERNMENT ORDER NO: - 6830- JK (LD) of 2026

DATED:- 09 - 06 - 2026



Annexure to the Government order No:- 6830- JK(LD) of 026 dated 09 '06'2026

()tcTitle of caseS

No
Case No

Sh. Rohit Wedhara
Executive Engineer, Jal Shakti
II .l)ivision Kishtwar

wP(C) No. 1327 t2025

Er. Zahoor Ahmed Shah' X
.lal Shakti HYdrtulic Division'

EN,

Arshad Hussain Vs UT of
J&K & Ors

Abdul Rashid ViS UT o
J&K and Others

ICCPS No -22712023 ln
WPC No. 232112022

1

Er. Zahoor Ahmcd Shah'
.tll Shakti ll1'drrrulic l)ir isiott.

XEN,.Angrez Singh & Others

V/S UT of J&K & ors
CCPS No:- 23212024
SWP No: 126512016

3

Er. Zahoor Ahmed Shah' Xf,N,

Ranrban

kikkar Singh V/S UT o
J&K &

ILPA No:- 65/2025
CCPS NO:- 15512025 in

WPC No. E8812023

-1

Er. Zahoor Ahmed Shah' XE
.lal Shakti HYdraulic Division'

N,

lla nr bln

UT of J&K and Others Vs

Mehtab Begum and ors
LPA No:- 102/2025
CCPS No:- 16712025 in
WPC No: 228412022

5

Er. Zahoor Ahmed Shah'

Jal Shakli HYdraulic Division'
XEN.

ILamban

Abrar Ahmed V/S UT o

J&K and Others

ICCPS No: 37412025 in
wPC No:- 87612025

Er. Zahoor Ahnrcd Shah'

.lal Shakti H1'd raulic Division'
li.ir nr bl n

XEN,Residents of PanchaYat

Halqa Draman V/S UT of
J&K & Others

WPC No:- 726120211

Er. Zahoor Ahmed Shah' XEN'
Jal Shakti HYdraulic Division'
llantb:rn

Zubeda Bano V/S UT of
J&K & Others

WPC No:- 2270120228

Er. Zahoor Ahmed Shah'

Jal Shakti HYdraulic Division'
XEN.

R:rnrban

WPC No 301 5/20239

Er. Zahoor Ahmed Sha

Jal Shakti HYdraulic Division'
h. xEN,

R:rmbrn

Tariq Hussain Saleem V
UT of J&K and Others

Mohd Imran Dar V/S UT o

J&K and Others

/S

IWPC No 299412023

CM No: 642312025
10.

Er. Zahoor Ahmed Shah'

Jal Shakti HYdraulic Division'
XEN,

llanr b;rn

Farooq Ahmed Tragw
V/S UT of J&K and Others

alWPC No:- 105812024

Er. Zahoor Ahmed Shah'

Jal Shakti HYdraulic Division'
I{a rrtbu n

XEN,Villagers of Village
chownsher V/S UT of J&K
and Others

WPC NO:- 195612024t7

Er. Zahoor Ahmed Shah' XEN'
Jal Shakti H)'draulic Division'
lbnrban

WPC NO: 71412026t3

Er. Zahoor Ahmed Shah'

Jal Shakti tlYdraulic Division,
XEN,

llanrban

Farooq Ahmed Sohil Vs

UT of J&K & ors

Habibullah and Others

UT of J&K and Others
v/sOA No:- 176l l20Zll4

Er. Zahoor Ahmed Shah'

Jal Shakti HYdraulic Division'
XEN.

Rarmban

Ghulam Rasool WageY V
UT of J&K and Others

/SOA No:- 166212023

Er. Zahoor Ahnrcd Sh:rh'

Jal Shakti HYdraulic Division'
XEN.

llanr ban

Ahamadullah and Others

V/S UT of J&K and Others
OA No:- 13311702416.

0

l{it nt ban

l{a nt ba n

Jal Shakti HYdraulic Division'

6.

ll.

15.



Er. Zahoor Ahmed
Jal Shakti HYdraulic Division'

Shah, XEN'

Ramban

Bashir Ahmed V/S UT of
J&K

OA No 64612025t7

Er. Zahoor Ahmed Sha

Jal Shakti HYdraulic Division,
h, xEN.

Ramban

Afroza Begum V/S
J&K and Others

UT ofOA No,- 7 4812025l8

Er. Zahoor Ahmed Shah'

Jal Shakti HYtlraulic Division'
Ramban

XEN,
Mohd YousufChoPan
UT of J&K & ors

OA No: 1895/202 5lq

F-r. Zahoor Ahmcd Sha

Jal Shakti HYdraulic Division'
h, xEN,

Ramban

Jagannath Vs UT
ors

of J&K &OANo:2'751202620.

Er. Zahoor Ahmed
Jal Shakti HYdraulic Division.

Shah' XEN'

Ramban

Rano devi V/S UT o f J&K
and Others

WPC No: 166612025

TA No:- 312/2020
2l

Er. Zahoor Ahnrcd
Jal Shakti HYdraulic Division'

Shah' XEN'

Ramban

Ab Rashid Sheikh V/S

of J&K and Others

UTOA No:- 984/2025

Er. Zahoor Ahmed Sha

Jal Shakti HYdraulic Division'
h, xf,N,

Ramban

Ghularn Mohd She

Others V/S Jal Shakti
ikh andOA:- 1058/2025-J

Er. Zahoor Ahnlcd
Jal Shakti HYdraulic Division'

Shah, XEN'

Ramban

Ab Rashid Malik Vs UTof
J&K and ors

WPC No. 1675/2025

Er. Tilak Raj Sharma'
Executive f, ngineer, Flood

Control Divisio n Jammu

Udhey Singh Pu

J&K & Ors

ri Vs UT ofwP(C) No. 12261202625

Balwan Ram Vs UT o t'

J&K & Ors
wP(C) No. /2026

Harmeet Singh and Ors Vs

State of J&K & Ors
C.P No. 348/2026
No. 3755/2020, SWP No.

in T.A

620120t9

Er. Halizullah Reshi, Executive
Engineer, TWID, Jammu

Shashi Paul Vs. M Raj u

arrd Ors
C.P No. 340/2026 in T.A
No. 3755/2020

Iti
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